295 Milch Cattle

12.09 hrs. I

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

THIRTY-EIGHT REPORT

SHRI G. LAKSHMANWAN (Madras
North): Sir, I beg to present the Thirty-
eight Report of the Committee on Private
Members' Bills and Resolutions.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): What about my
Calling Attention on the  shortage of
wheat in Delhi ration shops? Only today
I did not get my wheat from the ration
shop...... (Interruptions),

MR. SPEAKER: I have not rejected; it
i1s under my consideration. Nothing goes
on record. Shri Eduardo Faleiro.

(Interruptions)*

12.10 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED DEATH OF MILCH CATTLE DUE
TO INJECTION OF SUB-STANDARD VACCINE
AGAINST RINDERPEST

SHRI EDUARDO FALEIRO (Mor-
mugao): Sir, I call the attention of the
Hon. Minister of Agriculture to the fol-
lowing matter of urgent public importan-
ce and 1 request that he may make a
statement thereon:—

“Reported death of about five thou-
sand milch cattle due to injection of
substandard vaccine against rinderpest
supplied by Indian Veterinary Research
Institute. Izatnagar, Bareilly.”

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT AND
CIVIL SUPPLIES (RAO BIRENDRA
SINGH): The outbreak of rinderpest was
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reported in the Union Territory of Delhi
in late September, 1981. The  affected
areas were visited by the officers of the
Ministry of Agriculture, who had exten-
ded advice to the concerned officers of
the Delhi  Administration. The Deputy
Commissioner, Livestock Health had visi-
ted the affected area on 31st October,
1981 alongwith the Deputy Director, Ani-
mal Husbandry of Delhi Administration.
Instructions were issued on the spot and
followed by a D. O. letter from the Ani-
mal Husbandry Commissioner addressed
to the Development Commissioner, Delhi
on 6th November, 1981 giving the details
of the action to be taken for combating
the epidemic.

The Assistant Commissioner (Rinder
pest) of the Ministry of Agriculture had
a meeting with the Development Com-
missioner, Delhi Administration on 3rd
November, 1981 as a further follow up
measure. The Animal Husbandry Com-
missioner had also visited the affected
areas on Ist December, 1981 and had
given, on the spot instructions, which
were followed up by a note on the visit
sent to the Development Commissiener,
Delhi Administration, on 2nd December,
1981, incorporating recommendations to
be immediately followed, for control of
the epidemic.

A task force comprising Joint Com-
missioner (Livestock Health), Head Divi-
sion of Virology of 1. V. R. 1. and Deputy
Director (Animal Husbandry), Delhi Ad-
ministration, was constituted to suggest
short term and long term measures to .
control the disease outbreak. A.D.O.
letter dated 11-12-1981 from the Secre-
tary (Agriculture and Cooperation) to
the Chief Secretary, Delhi Administra-
tion was sent giving the recommendations
made by the Task Force. The D.O. letter
had- ‘aighlighted the fact that the advice
rendered by Animal Husbandry Com-
missioner, which had been communicated
to the Delhi Administration has not been
fully implemented. The D.O. letter also
made suggestions regarding the sanitary
disposal of the carcasses.

*Not recorded. 2
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12.12 s,
[Mn. DEPUTY SPEAKER in the Chair].

The Chief Secretary, Delhi Administra-
tion, in his reply dated 22nd December,
1981 had acknowledged the valuable ad-
vice and suggestions rendered by the
Animal Husbandry Commissioner and
informed that 60,000 vaccinations had
been carried out till then against rinder

pest.

I would like to inform that the Indian
Veterinary Research Institute is the pre-
mier Research Institute in the country
- conducting research on various aspects
of livestock health and production. The
Division of Biological Products of 1.V.
R.I. is producing a mumber of vacancies
against important livestock diseases and
one of them is Tissue Culture Vaccine
against rinderpest. The Institute had sup-
plied 1,40,250 doses of Tissue Culture
Rinderpest vaccine between 22.10.1981
and 1-3-1982 to the Delhi Administration.
All the batches of vaccine supplied were
well within the effective period of utilisa-
tion and had been subjected to safety
tests before issue. Therefore, to say that
the vaccine against rinderpest supplied by
I.V.R.I. was sub-standard is not correct.

Under the Drugs and Cosmetic Act, it
is required that labelling should display
general monogram on  viral vaccines.
Each ampoule or at least 50 per cent of
the ampoules in a lot should contain at-

least the following print:—

1. T.C.R.P. Vaccine
2. Batch number and vyear

3. General information for use

This information is printed on the vials.
This requirement of the Act was complied
with by the LV.R.I. in all cases of the
vaccine supplied to Delhi Administration.

It has been ascertained that the vaccine
against rinderpest had also been obtained
by the Delhi Administration from State
Biological Products Units of Rajasthan
and Punjab located at Jaipur and Ludhi-

ana respectively.
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The Head of the Division of Virology
of the LV.R.I. had visited the site of out
breaks and the biological products Units
of Rajasthan and Punjab. According to
his report the vaccines, both goat tissue
vaccine and tissue culture vaccine, sup-
plied to Delhi Administration by all the
three sources did conform to the prescrib-
ed standards. He had further observed that
the proof of the efficacy of the tissue
culture vaccine of the I.V.R.I. lies in the
control of rinderpest outbreaks in Gha-
roli Dairy Colony under the Delhi Admi-
nistration.

As regards the exact number of deaths
due to rinderpest, it had not been possible
to obtain the correct information till last
night from the Delhi Administration.
Now I may add that it has been reported
that 958 cattle died from rinderpest from
these four colonies. .

SHRT EDUARDO FALEIRO: Mr. De-
puty-Speaker, Sir, this is one of those
matters which higlight in this House the
wide gap that exists between practice and
profession. Day in and day out we all in
this House, most of us, at least, make it
a point to express our sympathy and our
concern for the poor farmers in this
country. We go on saying that they are
the backbone of our economy and I have
no doubt that what we express in this
House is expressed genuinely and is a
sincere expression of our intentions. But
how a callous, inefficient and careless
administration can destroy all these in-
tentions and bring all these intentions to
nought is shown in this Call-Attention;
this Call-Attention brings to light how
the backs of our poor farmers can be
broken, how our economy can be des-
troyed, in the very heart of the country,
in Delhi itself. The allegations are sup-
ply of sub-standard vaccine and the
inefficient way in which the whole
situation of this rinderpest epidemic im
different dairies in Delhi, within the juris-
diction of the Delhi Administration, has
been handled. Tt has killed 5,000 heads
of cattle and if the allegation is not de-
nied by the hon. Minister. ..

RAO BIRENDRA SINGH: I have
denied. It is 958 and not 5,000.
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SHRI EDUARDO FALEIRO: In the
original reply it is said that it has not
been possible to ascertain the exact num-
ber of deaths. ..

RAO BIRENDRA SINGH: I have
mentioned just now.

SHRI EDUARDO FALEIRO: 1 stand
corrected. Still 1 would request the hon.
Minister to go into this because my infor-
mation has not come from the newspaper,
my information has come from people who
have been in these dairies that the num-
ber of deaths is much higher. I can go
further and say that no less a person than
my illustrious and distinguished colleague,
Shri H. K. L. Bhagat, a Member of Par-
liament from Delhi, who has been expres-
sing his greatest concern for the people
of Delhi, for the poor of Delhi, has been
bringing this matter to the notice of the
Ministers, senior Ministers—I say ‘Minis-
ters’, in plural,—of the Government of
India for the last two months. And what
has happeaed? The result is that the
epidemic continues. Anyway, let us not
lose our temper on this. Let us address
ourselves to the plight of these poor
people who have been suffering.

The epidemic started in the month of
September in Gazipur. within the Delhi
Administration. Who were the sufferers
because of this epidemic? The poorer
among the poor, the farmers who had
been settled in that area some time in
1976-77. Some of these people own not
more than ten heads of cattle. A person
coming from rural areas knows that a
buffalo costs Rs. 4,000 or more and the
cattle has been bought with loans. If ten
heads of cattle die in a family, it will
take two or three generations for the
family to recover from that. This is the
consequence.

Let us see how the whole situation has
been tackled. The hon. Minister has right-
ly pointed out that this epidemic started
in late September, 1981. In September,
1981, deaths started taking place, but it
was not until about one and a half months
Jater that the police issued instructions at
the request of the Delhi Administration.
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The Delhi Administration took steps so
that the police issued instructions to dec-
lare this Gazipur dairy area as an area
affected by rinderpest, so that the cattle
do not go out of this area. It was, as I
said, about one and a half months later
that the Deputy Commissioner of Police
issued instructions to stop the movement
of the cattle outside that area. But still
the cattle from that area are roaming
throughout Delhi because there are no
sufficient precautions. There is no suffi-
cient control to prevent the spread of the
cattle in all directions. The cattle have
been dying. So, having died, what are the
precautions taken to see that the disease
does not spread? As you know, rinderpest
is highly contagious among the -cattle
population. It moves in an epidemic form
and very fast. Do you know what are the
precautions being taken? Precautions be-
ing taken are nil to dispose of the carcas-
ses. As far as I know there are no arrange-
ments for incineration in Delhi to dispose
of the carcasses. Carcasses are not buried.
What is being done is that the private
contractors are taking these carcasses,
remove the skins and leave them there
for the vultures to take hold of them.
This is the position and the carcasses can
be seen all over Ghazipur, Gharoli and
Madanpur Khadar. They can be seen all
over these areas, and they are exposed
to the vultures and it is spreading in this
way. The skin is removed and is used as
leather. As you know, the skin itself is
a transmitter of the epidemic. This way
this epidemic is going all over India due
to lack of proper precautions in control-
ling this epidemic and in disposing of the
carcasses. That is what I would mention
at this stage.

The point that has been made with a
certain amount of anguish is that the
vultures who come there—here in Delhi
affect the aircraft. Sometime ago you
know—I think it was a couple of months
back—in Agra one jet plane, just because
a feather got into the engine, suffered
serions damage and the plane crashed.
This way it is going on. What has hap-
pened now? There are many aspects of
the inefficient way in which the Delhi
Administration has been tackling the
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situation. These cattle moved out to the
next arca which is Gharoli. It is proved
and it is accepted that in Gharoli this
epidemic has already spread. No less a
person—I will just quote here from a
report of Mr. R.P. Bansal, Head, Divi-
sion of Virology, IVRI, Mukteswar—
Camp Delhi, dated 26th February 1982—
then the Head of the Division of Virology
of IVRI, Mukteswar Say—he is giving a
report regarding the suspected outbreak
of rinderpest in Delhi colonies—in para 1:

“The disease was first noticed on 17th
January, 1981 by the Veterinary Asst.
Surgeon in Shed No. 71 where the
affected animals were brought from
Gharoli Dairy Complex.”

So the affected animals were brought
from the Gharoli Complex. Uptill now
there have been several deaths and it has
been proved and there is enough proof
that this epidemic is spreading in Gharoli
and yet Gharoli has not been declared as
an arca where the epidemic rinderpest is

existing. Up to this day it has not been .

so declared and the cattle move freely
and there is no control and the machinery
have not been geared to deal with the
situation in Gharoli itself. This report
deals with the outbreak of rinderpest in
this colony of Madanpur Khadar. Com-
ing from a senior officer of the division,
it does show the way the Delhi Adminis-
tration operates. He had requested the
Disease Investigation Officers—I quote
‘\ from this letter:

“The Disease Investigation Officer
has been requested to collect the re-
quisite material from this dairy (that is
the Madanpur Khadar dairy) for con-
firmation of the diagnosis. But, unfor-
tunately, the material once collected

was sent...”

Imagine, it was sent by post and sub-
sequently it did not reach ~Mukteswar
though so many days have lapsed. Can
you believe it, can you imagine the cal-
. lousness and the carelessness and lack
of perspective of a man, the Veterinary
Officer. who sends the organs of the
dead animals by post?

PHALGUNA 26, 1903 (SAKA)

death due to 302
substandard wvaccine (CA)

And. they never reached at all. This is

the way they are working.

MR. DEPUTY-SPEAKER: It cannot be
sent by post. The Post Office will not accept
it.

SHRI EDUARDO FALEIRO: Well, Sir,
This is what Mr. Bansal said. He is the in-
charge of the Virology Division. He is say-
ing this. I am repeating it again.

“The Discase Investigating Officer had
been requested to collect the requisite
material from this dairy for confirma-
tion of the dignosis. But, unfortunately,
the material once collected was sent by

post.”
This is the way it was sent.

MR. DEPUTY.SPEAKER:
fortunately?

SHRI EDUARDO FALEIRO: Not enly
unfortunately, Sir. It is most unreasonable.
There are no words which can describe this
type of action. This is the way it has been
going in. These absolute callousness—I
repeat callousness—on the part of the Delhj
Administration in dealing with the whole
affair.

Why un-

Now we shall come to the  main point
which is the point of vaccine. The Hon.
Minister has mentioned this here of course,
on the information received by him, that
under the Drugs and Cosmelics Act, it is
necessary that labelling should display on
the materials general monogram contain-
ing the type of vaccine batch number, year
and general information for use.

If the hon. Minister or Government to-
day goes and seizes this material, it will be
found out. To begin with in the veterinary
hospital in this particular colony of Madan-
pur Khadar, he will find that a large num-
ber of vials have no labelling at all. My
definite information is that these ampoules
and vials and these materials were received
without any labelling; nor have they the
place of origin, the source, the date of ex-
piry etc. None of these things Were men-
tioned in these ampoules. This is my in.
formation. Even today the samples are
there. I request the Government to order
an enquiry into this and immediately seize
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[Shri Eduardo Faleiro]
these samples for further investigation.
The samples will show that, for instance,
the material is absolutely substandard.
The colour of the ampoules is supposed to
be something like light pinkish but, in
many of the samples it is reddish. Before
a large gathering of veterinarians an expe-
riment was made by one of the doctors. He
inserted a wire inside the ampoules which
are supposed to be airtight. This was done
in the presence of the doctors present at
ithat time. More than this, the Government
itself admits that these vaccines are in-
effective. The cattle was vaccinated and,
in several of the farms, they were revacci-
nated five times more than the dose pres-
cribed. In some places where there is no
outbreak of the disease such a thing was
done. The only conclusion from this can
possibly be, as the Government itself, the
Administration itself, admits, that the vac-
cine is ineffective. Therefore, the dose not
less than five times the prescribed dose had
to be given. I can give you an example.
Cross-bred cows of CDF, Madanpur Kha-
dar got full immunity with single normal
dose given in November, 1981. Again they
were revaccinated on 23.2.82 with 5 times
the normal dose of TCV. keeping in view
the outbreak of this  disease—amongst
buffaloes in the dairy farm. Two of the im-
muned cross-bred cows who were revac-
cinated with 5 times the normal dose on
24-2_82 died on 4.3-1982 and 5-3-1982.
Post-mortum was conducted and the report
confirmed the diagnosis of  rinderpest.
Then again, Holestein Friesan bred cows
of Government Breeding Farm at Setbari
who were vaccinated already with normal
dose, were revaccinated with 5 times the
normal dose. So, Sir, T would like to know
whether the hon. Minister will order seizure
of the ampoules and also seize the regis-
ters from the place these ampules were issu-
ed to find out the date of manufacture and
also to verify whether the validity had ex-
pired quality and also seize the records and
registers of the receiving places to find out
whether the same vaccines or some other
vaccines were used. Will the Government
order an inquiry as to why five times dose
was necessary and why it was given even in
fhose farms where there was no epidemic?

Now, Sir, this inefficiency goes from the
top of Delhi Administration down to Assis.
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tant Veterinary Surgeons. Assistant Veter-
inary Surgeons are in a state of absolute
frustration. There are no chances of promo-
tion in this line. A man recruited as Assis-
tant Veterfinary Surgon. Retires as Assis-
tant Veterinary Surgeon. Their scales of
pay are the lowest. Let me give the
details.

MR. DEPUTY-SPEAKER: How is it
relevant here?

SHRT EDUARDO FALEIRO: ]t is re-
levant in pointing out that of the adminis-
tration and the people who are incharge
of executing certain laws are frustrated and
feel injustice is being done to them then
the whole scheme will be destroyed and it
would be better to pay them something
more rather than lose crores of rupees. We
are losing unspecified amount of money.
Sir, even our exports of leather can get
affected once the word goes out that the
leather being exported is affected.

Now, Sir, the pay-scales are:

Haryana . Rs. 850-1500
Punjab .. Rs. 900-1700
U.P. .. Rs. 725-1725
Delhi .. Rs. 550-900

The pay.scale is the lowest in Delhi. This
situation has got to be corrected. Frustra-
tion should not be there.

MR. DPEUTY-SPEAKER:
qualifications the same?

SHRI EDURADOQO FALEIRO: The qua-
lifications and the duties are the same but
the pay-scales are different.

Are the

Sir, on the check-posts the cattle which:
come from outside should be checked and
vaccinated but I understand  staff is not
there and even the cabins required for this
are not there. ‘At Badarpur one cabin or
the wooden khokha broke down three
years ago but till today it has not been re.
paired although Rs. 55,000/. have been
alloted for this purpose and the work may
not cost more than Rs. 3,000/- to Rs.
4,000/-.

So, Sir, will Government ensure that the
vaccine is not sub-standard and also seize
the ampoules at Madanpur Khadar? Will
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the Government seize the records of
the place of issue of these ampoules and
also of the place of receipt to verify whe-
ther they are the same vaccines which were
actually injected?

Will the Government tighten and con.
trol this, so that it does not spread further?
In short will the Government awaken the
Delhi Administration, to do something at
least now immediately: because, a good
example is better than a lot of words?

RAO BIRENDRA SINGH: The out-
break of this epidemic in Delhi is a very
unfortunate event.

We have been thinking that Northern
India particularly had been free from
this disease for a long time. But, 1 must say
this, that India can rightly claim the credit
for more or less eradicating this epidemic
from the country. During the mid-fifties the
incidence of rinderpest in India was 196
cattle per lakh per year; whereas now it is
only 1 animal per lakh population per year,
But still it is a fact that the disease broke
out in Delhi. Sir, I must strongly refute
the charge of the hon. Member when he
said that Mr. H. K. L. Bhagat met one
Minister or so many Ministers and no
action was taken by the Government of
India. Sir, the fact remains that as soon
as Mr. Bhagat brought it to my notice, in
this very presence, immediately, T telephon-
ed the officers concerned and ordered them
to go to these camps, and to call scientists
from I.V.R.I. Izatnagar. Immediate action
was taken on the very next day. The very
next day teams of officers visited these
camps. Delhi Administration also took im-
mediate action. Immediately the incidence
of this disease was reported, they started
vaccinating the catfle. sight from the 26th
of September. The first report was received
by them according to my information, on
the 25th of September. So, they have taken
immediate action thereon. Delhi has a
population of about 2 lakh cattle and buffa-
loes. The outbreak of this disease was
reported only in 4 colonies. The position
at present is that in 3 of these colonies,
Ghazipur, Gharoli and Masoodpur, no fur-
ther disease is there; no animal is affected
at present. It is only fn Madanpur Khadar
colony that 25 cattle are still reported
to be affected. But we have been able
to control this epidemic. Since the first
report was received in September, more
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than 80,000 cattle have been vaccinated.

From th e 1st of April of last year, till

now, more than 1,86,000 animals have
been vaccinated. The vaccine was  also

issued within the period within which it was
efficacious, as per the information received
from the IVRI and other sources. No vac-.
cine has been issued after the expiry period.

It was properly tested by the manufactu-
rers as to what is the period within which
it has to be used. It is just possible that dur-

ing tramsit, during transporation, some slips

might have been removed. The vaccum on

the ampoules can be released. Some am-
poules may have been found, as the hon.

Member has said, with discloured vaccine.

It is bound to happen if there is no vaccum

existing in the ampoules, but these types of

vials are not supposed to be used by the

veterinary doclors. It is a very ordinary

thing which even a layman would know. If

it is not properly sealed it is not to be used.

All this stuff has to be rejected and thrown

away. But this does not mean that all that

stock supplied was discoloured. Anyway,

one thing is certain that when vaccine is

issued by any manufacturing institute, it
is certified as being valid for the period till

which it is found to be efficacious for use.

It is also true that some cattle were vacci-

nated with five times the does. When an
epidemic breaks out, for boosting up the

immunity in the cattle and to make it

doubly certain that the cattle are not af-

fected, sometimes larger does are admi-

nistered by veterinarians. This is a general

practice. There is nothing wrong about it.

May be some cattle were also revaccinated.

They might have been vaccinated earlier

in the normal course. They were again

vaccinated after the outbreak of this epi-

demic. It is only because it is very diffi-

cult to idenitify in a particular camp and’

to pinpoint as to which cattle were vacci-

nated and which not vaccinated earlier.

Therefore, to be on the safe side, it does

not cause any harm if a booster does is

again administered. T do not know, what

is so exciting about all these points that
the hon. Members has mentioned.

SHRI EDUARDO FALEIRO: It is &
basic thing in the manual that the cattle °
are seggregated and kept separately. They
have to be identified. One which has been
vaccinated has to be identified by  some
-mark on them etc.
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RAO BIRENDRA SINGH: I hope you
will be able to go and visit these colonies
and see for yourself how these cattle are
huddied up, and ask the owners whether
they themselves would be able to say which
cow or buffalo was vaccinated and which
‘was not,vaccinated. The owners themselves
would know it.

As | have already said this vaccine was
produced in three institutes. IVRI is one of
our premier institutions for veterinary
sciences. The vaccine that is being produ-
ced in India is found to be quite useful and
efficacious, and it is only with this vaccine
indigenously produced that we have been
able to control this disease throughout the
country. But as it is at present if there
are still any doubts existing in the minds of
the hon. Members, 1 have no objection in
sending my officers again to see for them-
selves the conditions and also to look into
the allegations of callousness on the part of
the Delhi Administration. And if we find
that they have been slow in taking action,
we shall certainly point it out to the head
of the Administration that is the Lt. Go-
vernor, and ask him to take proper action.

SHRI K. LAKKAPPA (Tumkur): Sir,
at the outset, I would like to say that we
do not mean any confrontation with the
hon. Minister personally on this question.
We are speaking for the animals, the dumb
mute millions, on whom depends the live-
lihood of millions of farmers. The hon.
Minister must have some sympathy towards
the animals at least. This subject has not
been raised as a consequence of the news
items in the newspaper only, we are, in
fact, very much interested in helping the
hon. Minister to streamline fhe administra-
tion. We want to bring it to the notice of
the hon. Minister, how the bureaucrats and
the machinery to look after these things
functions. This Parliament which is the
sovereign body, has every right to discuss
this subject. The hon. Minister should not
feel that we have any confrontation with
him. And he can repudiate the charges.
‘Sub-standard vaccine kills 5,000 cows’ is
a news item which has appearcd in the
newspapers. This is apart from the infor-
mation that we have gathered. Already my
, friend, Shri Faleiro, has submitted the in.
'formatlon a little exhaustively. This is not
based on imginery facts, out on the facts
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collected by the local people, representa-
tives of the people and from various other
sources and expert-opinion; and from the
reports of the IVRI, functioning since 1977,
It has been reported and is based on the
press clippings that 1 have gone through.
It is based on the functioning and differen-
ces among the scientists who produce the
results, on what is called the inventions;
their researches, their conclusions and de-
liberations doubting themselves, clashing
themselves regarding the administration of
that. This is a premier institution of this
country where the great scientists have
evolved this and made research. The ques-
tion is whether the vaccine which was de-
veloped in the institute showed that it was
the proper vaccine. Whether the research
was made on the basis of proper analysis,
whether the research operations were pro-
perly done, and it was properly packed,
properly distributed: whether there were
any ampoules passed. These are the ques-
tions which are to be looked into.

Rincierpesl is a dirty disease; it is a dead-
ly disease. This is a disease which spreads
like wild fire.

MR. DEPUTY-SPEAKER: The infor-
mation given is 958. You correct your-
self. 5,000 is not correct.

SHRI K. LAKKAPPA: The information
supplied by the Hon. Minister is not in
conformity with the subject that we have
raised. The subject raised was whether
the vaccine killed 5,000 cows. Of late he
has.admitted. He had not supplied the in-
formation to us earlier. Now, he has stat.
ed that still he is collecting the informa-
tion. Therefore, he is in the process of
collecting the information on the basis of
the Calling Attention notice. Now, he
'nas come out partly, because the informa-
tion must have been suppressed by the
Administration or Officers.

Informa=
There

MR. DEPUTY.SPEAKER:
tion has got to come from Yama!
he has taken sometime.

SHRI K. LAKKAPPA: Sir, widcsprcad
rinderpest is a reality. The question is how
has this disease been treated?
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The recent reports of the Delhi Admi-
nistration and of the stalwarts of the
Veterinary Department, of great scientists
have come out with a conclusion and I
will read out their deliberations. It is a
long history.

MR. DEPUTY-SPEAKER: Please don't.
It will take time

SHRI K. LAKKAPPA: Why not, Sir.
It will be helpful to the Minister to take
stock of the situation.

MR. DEPUTY-SPEAKER: Calling
Attention has to be completed within half
an hour. Not only today every day we take
at least two hours.

SHRI K. LAKKAPPA: Sir, there is no
hard and fast rule. It is a very serious
matter.

MR. DEPUTY-SPEAKER: If vyou
quote rule, then I will abide by the rule.

SHRI K. LAKKAPPA: Sir, don't we
owe our duty to Parliament in cleansing
the Administration and bringing out
meaningful deliberations and conclusions?

MR. DEPUTY-SPEAKER: Mr. Lak-
kappa, you have got to conduct the
proceedings of the House, according to
the rules.

SHRI K. LAKKAPPA: Sir, within
the four corners of the rules, I am hold-
ing the floor dow. I would like to sub-
mit the observations made not by me, not
by any other Member, I am submilting
because our hon. Minister is strong
enough to take action. That is why I
want to bring this to his notice.

One Dr. Zail Singh complained about
the non-availability of refrigerater, syrin-
ges, needles, aspirins, gum-boots, steri-
lisers. And most of the hospitals in the
#ural areas of Delhi complained about
the frequent failures of electricity during
the operations on animals. The poor
farmers are dependent on milk from
these buffaloes and cows owned by them.
(They sell their milk and eke out their
livelihood. They are all farmers. Our
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g0-point economic programme is. in
vperation to help farmers—and even
these animals. The poor farmers have
lost these animals because of negligence
and dereliction of duty by these officers.
Have these animals been insured or not?
We do not know what has happened.

The Minister has not collected full
information. His information is also not
related to the disease mentioned in the
question raised. This dirly disease is
spreading for the last one year. Even
one Dr. Doop Singh has complained
about the non-availability of medicines
in various parts of Delhi.

RAO BIRENDRA SINGH:
doctor?

Is he a

SHRI K. LAKKAPPA: There are so
many people having doctorates, and
names like Sharma etc.

Of course, the Minister said that thev
have controlled rinderpest in Northern
dndia. He has not said it about the
South. That is why 1 kept quiet.

This is the biggest tragedy for the
dumb animals, for whom we must speak
in Parliament to-day. We must have
sympathy for them. and shed tears. To-
day our economy is dependent on buffa-
loes and other animals. We are depen-
dent on Haryana buffaloes and cows.
And there are buffaloes in other parts of
the country, We are proud of these
buffaloes in Haryana.

PROF. MADHIUT DANDAVATE
(Rajapur): One correction, Sir; we are
not dependent only on buffaloes from
Haryana, but also on the Agriculture
‘Minister who is from Haryana. .

RAO BIRENDRA SINGH: He hag
forgotten the Haryana bulls.
SHRI K. LAKKAPPA: There are

different categories of animals in other
parts of the country. So, protecting them
is very necessary.

Here is a case where even the car-
casses have been removed and dumped
in wrong places. The doctors were
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afraid that this fact might be disclosed
to the people. So, ultimately the doctors
‘worked in collusion with those people.
If the dirty disease spread to the other
‘animals, then the milk also will not be
sold. So, they were in collusion, and
dumped the dead animals in such a
ynanner. According to the report with
me, the dead cattle were disposed of in
a most unhygienic manner. The car-
casses were dumped on the ground or
were  secretly  buried. Scientifically
speaking, they should have been burnt,
to prevent this contagious disease spread-
ing further.

My friend was also mentioning about
vultures. We have seen the vultures in
Pelhi. The vultures have the intelligence
to smell things from a distance. These
animals have died because of dereliction
,of duty of certain people. Proper treat-
Yment was not given to these animals.
Yhey were buried in this manner, with,
the risk of the disease spreading further,
and also increasing the menace of vul-
tures in Delhi; and vultures have been
creating trouble for the travelling public.

So, we have to take all these things
into  consideration. Information has
been suppressed from the Minister. The
Minister must take serious action against
officers responsible for dereliction of
duty—whoever they may be. He must
get the full facts and assess the situation.
MVill the Minister do this, and also find

put whether these animals had been
covered by insurance? Have they been
provided any reimbursement of money

for the animals they had lost due to the
negligence on the part of the officials
for -not giving them proper treatment at
the proper time, owing to the gamut of
the whole administration? The scientific
researches in this premier Institute are
also not helping them. 1 should not
become a hotbed of controversy. The
benefits of the scientific research must
freach the poor farmers and the Govern-
ment should see that the animal wealth,
fof this country is protected. On the basis
of the nerformance of the department
concerned and the Ministry, some res-
ponsibility has to be fixed.
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I would like to ask the hon Minister
whether he will take serious action
against the officers who are found guilty
due to dereliction of duty. Would he
also issue instruction to them to supply
vaccines to the farmers and also find out
what remedial measures are necessary
an this regard? Would he also conduct
further research into this and see that
such kind of disease should not spread
either in Delhi or elsewhere in this
country?  Would he also see that the
anomalies that exist in the pay-scales of
the employees of the Department are also
removed so that there is no dissatisfac-
tion in the employees; and also no dis-
crimination should be there. )

also visit the
Institute and see if there are

If necessary, we will
primier

“further remedial measures to be adopted

for streamlining the whole thing and also
(helping my hon Minister to strengthem
its administration. We are prepared to
offer our services in this regard. Will
the hon. Minister try to answer all my
questions?

RAO BIRENDRA SINGH: 1 have
already given the information that I was
able to collect. T have already said, I
am very unhappy about the whole thing.
Tt has been believed that rinderpest was
eradicated from these parts of the coun-
try; and 1 do not see any reason why
such a large number of animals should
have died from a disease which it has
been found possible to control or for
which vaccines exist and people also
know what steps to take to prevent it
from spreading. The actual administra-
tion is the Delhi Administration in the
field. T do not know what action T cafr
take against the delinquent apart from
asking my officers in the Ministry of
iAgriculture to go further into the whole -
question of the complaints that the hon.
‘members have voiced and to bring
everything to the notice of the Delhi
Administration or the Home Ministry.
The hon. Minister of Home Affairs is
also sitting here. He can also look into
this matter on his own. I would certainly
satisfy myself further as to what action
was taken by the officers of my Ministry



- 313 Milch Cattle

after 1 had instructed them to go all out
to see that this disease was controlled;
and if I find that they have been want-
ing or there has been any laxity on the
part of officers of the Animal Husbandry
Department of my Ministry, I will be
responsible for taking action against
them. .

MR. DEPUTY SPEAKER: You have
said something about compensation.

RAO BIRENDRA SINGH: We have
mo scheme about compensation with the
Government of JIndia. It is for the
Delhi Administration and the Home
Ministry to consider these suggestions
and they are being noted,

SHRI EDUARDO FALEIRO: What
about financial assistance and Jloans?

SHRI K. LAKKAPPA: The hon.
Minister is really sympathetic to give
compensation. There should be some
coordinalion between the Delhi Adminis-
tration and them for all these things.

13.00 hrs.

Therefore, it needs only two minutes to
reply to the Call Attention. The Home
Ministry, the Delhi Administration and
the Agriculture Ministry, all are concern-
ed. Something should be done regarding
this matter.

MR. DEPUTY-SPEAKER: He has
noted all your points.

RAO BIRENDRA SINGH: I cannot
enter into any controversy about the num-
ber of deaths that have taken place. I
have to rely on.. .(Interruptions).

SHRI H. K. L. BHAGAT (East.Delhi) :
It does not come in this because this is a
Call Attention Motion. But the fact is
that they should be given some financial
assistance or easy term loans. This mat-
ter was taken up by me with the Finance
Ministry and I was advised to contact the
Agriculture Ministry. T would just want
him to see and tell us what has happened.

RAO BIRENDRA SINGH: 1 have to
reply upon the figures supplied by the
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Delhi Administration with regard to the
number of deaths.

MR. DEPUTY-SPEAKER: Fortunate-
ly, all of you happen to be ruling Party
Members. Therefore, you can do some-
thing in the matter.

SHRI K. LAKKAPPA: Not in that
way. We ncver want any such discrimi-
nation.

RAO BIRENDRA SINGH: Mr. Lakkap.
pa has pointed out about shortage of some
equipment like syringes, needles, gum
boots and other things. But the report re
ceived by me from the Delhi Administra-
tion says that there is no shortage of
equipment, as reported by the hon, Mem-
ber. In any case I am glad for the man-
ner in which hon. Members have raised
this quetsion in the House because I my-
self feel that something more has to be
done to look after our cattle wealth in this
country. The number of veterinary hospi..
tals is not enough. We are also short of
medicines. T hope the States would be
able to increase the number of veterinary
hospitals, have properly trained people to
look after the cattle wealth of the coun-
try, because the welfare not only of the
farmer, but of the entire country and
agriculture depends upon our animal
wealth and we have to depend more and
more on animal draught power too, be-
cause with the cost of diesel rising the
prices of machinery are also going up. I
entirely agree with hon. Members that this
is not a quetsion to be brushed away. We
want to further look into all the aspects
of the matter which have been raised by
hon. Members.

MR. DEPUTY-SPEAKER: Shri
Krishna Kumar Goyal.

Y @B FATT MISF :  JITEAET

MR. DEPUTY-SPEAKER: Please do
not take too much time.

of} oo ERIL Maw  (Fer)  F
6 AL a9 WOH WA Hgar
WY W aF For g e § =X e
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[ g w3 Ta7] E
A WEET & AW H fogmn
T g ST A fed ax §
gar Tifas § ST )

ga9 9gq al § ArAAE weae
WERd T I EATT ATRUT FEATE
FT @R w0 F fag wmard g,
g & Tl R weAr fggee
IFFT  F FTCEE T ST T
C FUR AT Afaw § @ g, fRew
TR 9% g9 Jgl 989 FX 97 @
g W& fag § g9 &1 W wegane
QAT | S TWH FF waged
gz fer o, fSaFr wmw
wqY Leure ¥ sa faar g dfEE
gy war &, § =mw ¥ gz Fgw
fe <mgEsT FF deE AR
forg @ & &t fae o § AR
fret B2 aufdr & o gt afew @
& #r faffy ¥ uise wAmw
g FATR F aF s 9§
I qF e ¥ g7 @ arg T
g F fFg R § 7 gam, aFw
ST ogw @y & g owtw W e
S g, E-eveE 41, fag g
d @gd @ 9 9T 3% FTOw
S osErr fRam AT 9 wEwe @

§ War wirgw ¥ quAT 9rear
g—F 3z w5 & F 9 wwaq,
1982 ® 3ITo H;Lo 1. &7,
ﬂ'rﬁaaﬁom:ﬂﬁ-,a“rmﬁwrfm
§ W qEET, g N ¥ E,
FT WeOEET B UF FFHLT HIeT

geagr, foo=it 3 ot @ faar ?
¥t ag @f g fr ww difer
fafes frdt «f, 7o faoiw ford
™ w7 fafew qar foir o
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UAAE gEAS] FAWT, TAAAS HIH
it sfy garew, #fw w&=, &
W T ? qg agg wEr W g
e &1 & qu g ggm WEw
fFT THH ¥ FB FIT FLAT FATEAT
§ 7z qeer WEW fF owT WO
T SrAET &1 & q@var WA §

i
%a
3

“Dr. V. K. Kashyap further pointed
out that amphules of RP vaccines do
not contain any information regarding
the date of manufacture, date of expiry,

batch number, name of the manufac-
turer, name of the vaccine and the

doses per amphule.”

mmam‘i‘rugmﬁﬂ#@f
gl wmar f& St qer gETATCEl &
qrerw ¥ g A NE, F qh g )

T T Ug qifaT T8 & 9w R
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N dwA @ § ogeded df 7
T qg a0 97 @I g | TWEH AR
4 4 ¥ 7g Fer AT

“Dr. V. K. Kashyap further pointed out
that amphules of RP vaccines supplied
to the hospital for the control of this
disease did not contain the same quan-
tity of medicine and some of the them
phules were defective, some of them
were discoloured and some of them
were not properly sealed. These am-
phules were brought by him for gemon-
stration in the meeting, with the permi-
ssion of the Chair. Dr. Kashyap stres-
sed that this is one of the factors...”

MR. DEPUTY-SPEAKR: He should
not read it. I will not allow it,

SHRI KRISHNA KUMAR GOYAL:
I am not reading. I am giving a quotation.

MR. DEPUTY-SPEAKER: You can
put a question. I will not allow reading.
I am not permitting it. This is a calling
Attention. You know the rules; you are
a senior Member; you have been a Minis-
ter and all that.

SHRI KRISHNA KUMAR GOYAL:
I am not reading it...(Interruption)

An HON. MEMBER:
sO angry?

Why are you

MR. DEPUTY SPEAKER: [ am not
angry. I am always very kind. But please
do not read it. I will not allow you to
read it. In the form of a question, you
can not make a speech.

I want to make it very clear that the
time allotted for the Calling Attention
every day is half an hour. But it is 2 O"
Clock by the time it is over. Therefore,
vou please put the guestion,

SHRI KRISHNA KUMAR GOYAL:
I would have finished it by now, if you
had not interrupted me.

. "“MR. DEPUTY-SPEAKER: That is
all right. T will not allow you to read it.
If you want to read anything, you should
have given a copy, to the Speaker, which
should have been approved by the Speaker,
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Then only you can read it. I am mnot al--
lowing it. You put the gquestion.

W O FATX WAW :  FT AZ
et & T form fgme &1 & & oy
g fear §, SO H =10 FWY A
ga-wEs g F R W, e
gel B & ar ¥ 9T #:; O
97T A F a7 fowrga & ooy ?
AT ¥ ST Wfew & oeaT qg WY FEw
g7 fF o o d1> HIT Yo o a0
FT ST FART 1 OW@T &, dg fesir
F TEEC F@ & fau ghfres w@f
g7

s §ex feg: am g, e
TS grsfewe g 7 |

SHRI KRISHNA KUMAR GOYAL:.
I am not going into that controversy. .
Simply, T am. ..

RAO BIRENDRA SINGH: It is the-
opinion of somebody. How can you quote-
it? If you want information from the -
Government. T will give you all the infor-
mation. Why are you quoting Tom Dilk
and Harry from the country?

SHRI KRISHNA KUMAR GOYAL:
That is not my purpose. (Interruptions).
Don’t take it otherwise.

o I FRIT Waw : : FFg @E
& a7 gz foae s & ow ot
wfdm & gra & Wi oo, FfEwm]
F ZIU WA AT o HiTowy
T At qT OIHA FE & 4R
Sav AT A e @ g7

JareRer S, ¥ fad ww &%
gaeT fmm @ o wm & e
¥ gg foole & § w9 & A9 %
W ® g W e & e g
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[#ft goor Fare wiaa)
# wrg ¥ fadaw & 5 w3 Sfew

T X AT FAC HIT 9I0 FATT
f& @ Far € fy qo AT § 7

TR F OFEART JAT AR
fe wgyr oY Frwmad awd fqd @
4, W ITET F, TR AT F
#g watfax &< fagd w7 & I @
gfeory og g fF 7@ &7 gRT X
T g gk foew@e s mm T
&1 S g AX & wAF @y § e
ag & f& ag @ q@ S geEd
TR fET g 4 qw O TE@ &ATQ
#1 forbre &1 s& &

g ¥ & T forE* #1 929 M

2ad 9% T@ar gar ag faEsa FEm
fF 2w & fgg & s@ar Sfag &1 )
S FAC WX G aAfFrEt &t
dfea F:

RAO BIRENDRA SINGH: Kindly

put it on the Table of the House.

AN HON. MEMBER: How can he

put it? He cannot put it on the Table.

MR. DEPUTY-SPEAKER: I will exa-

mine it; not on the Table.

T Frevx fag : fedy =fwT @),
AT G X S AT ISG §
ITHN qeErT ¥ F ogw FaEaw 2
I g F oAwar § 5 faee S
TT Wl # W fF saTaT 99 7 @i &,
@AY FT SART @I 4T g ST
g 4@l & fIT F@e FT 9 798
v wfgr AR s Y gw §
FARI A Y WSS avg ¥ fear
ST AR |
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¥ aff gawar s forw ag &
@ ¥ quel A it g W@

. FIH §EE W W@ SAWTA TEr

STar g1 faedr wgw ¥ amge fawrew
& fac feodY @AW ¥ gHA
faar &, &fws =gt o @wrf & &t
TVEE JIATAT AT AIEY, T8 HIATAT
Tar g oA Tgr, e § W
FEAT |

8 Traw fo%  fear fa faeslt
vsfafredoa & fedy s X @
fedt ok 7 FFW  @UF AR
feerd qam | @@ TT 7 X AW
a%T g % zmaRy F aw awe
gua g1 w@ar g, fewas g oman &
ar 39 9T faz gaw g1 gwdAr
FE a9 oF1 "7 9T & fF 9w 9
fae =& giar 1 afsr o = fae
W@l A I9F AL H TH AT FT

*The Speaker not having subsequently accorded the necessary permission' the
Report was not treated as laid on the Table. !
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A & warfaw S WY wEww fear
ST AT §, A we< fogr sroar |
THHT AGEAT 7 AR FAT F

fege st ww 9w, § A%
difes & & § 1 w1 faew g,
aq feg 4, § SA91 geC.Rgm
I & ILqT™ FEAT | [T fHAT
F TG ¥ AN feamr grR W
ar e wrd e s

SHRI CHINTAMANI JENA (Bala-
sore): I am thankful to the hon. Minister
that he has understood the seriousness of
the problems. We all know that this
matter relates to the lives and deaths of
animals who cannot express their feelings
and sufferings like human beings. I am
thankful to him that he has assured this
House that he will look into the matter
personally and see that if (here is any
Jacuna or that any slackness among the
officials will not be tolerated. The hon.
Minister in his statement has told that
the number of deaths of the cattle is 958.
I do not agree with him. Let him conduct
an enquiry through proper agency about
the fact of the actual deaths. Even the
cattle owners are not going to disclose the
reason of death of the cattle by rinderpest
disease. They have a fear that the area
may be declared as rinderpest zone. The
cattle owners are maintaining their live-
lihood by selling milk etc. If they disclose
this disease they will be prohibited to sell
the milk. Because of that fear they are
not reporting the matter te the authority.
As per my information the number is
more than 5,000. This includes buffaloes,
cow and calf. This may kindly be got
verified.

The hon. Minister stated that this
disease was previously confined to Ghazi-
pur, Mehrauli and Madanpur which are
not even urban areas. Because proper
action was not taken, therefore, the
disease spread and contaminated urban
areas. So, the responsibility should be
fixed as to why it was not checked at the
primary stage.
4f49 1511

PHALGUNA 26, 1903 (SAKA)

deaths due to 322
sub-standard vaccine (CA)

The hon. Minister in his reply has sta-
ted that Animal Husbandary Commis-
sioner had visited the affected area on
1st December, 1981 had given on the
spot instrutcions which were followed by
a note on the visit, sent to the Develop-
ment Commissioner, Delhi Administra-
tion, on 2nd December, 1981 incorporat-
ing recommendations to be immediately
followed for control of the epidemic. I
would like to know those instructions? Is
it a fact that one of the instructions was
to increase the dose of wvaccine to five
times. After these instructions 1200 cattle
were re-vaccinated. But most of these
died. What was the reason of the advice
to increase the dose by five times?

One thing, I cannot understand. Inspite
of the d.o. letter from the Secretary in
the Department of Agriculture and Co-
operation to the Chief Secretary, Delhi
Administration, the cattle which died due
to rinderpest, are thrown in the open field
and in the open ~ air.  This 1s another
reason for the contamination and spread-
ing of this rinderpest disease. Inspite of
the D.O. letter from the Secretary, Agri-
culture and Coopeartion, the Delhi Ad-
ministration has not followed it up. It
was pot carried out. Then, how can we
expect that this type of epidemic disease
can be checked and the miserable lives
of the poor cattle saved? I would request
the hon. Minister kindly to take up this
issue with the concerned Ministries s0°
that in case of any default or slackness on
the part of the Delhi Administration, that
can be suitably tackled.

In his statement, the hon. Minister has
stated that under the Drugs and Cosme-
tic Act, labelling should display general
monogram on viral vaccines. About 50 per
cent of the ampoules in a lot should con-
tain, at least, the following print:—

(i) T.C.R.P. Vaccine
(ii) Batch No. and year

(i) General information for use.

But one thing, I could not understand,
why the date of expiry was not displayed
on those vaccines? The hon. -Minister
may kindly clarify. The Minister, in his
statement, has stated that the Head of
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the Division of Virology of the IVRI had
visited the site of the outbreaks and the
biological units of Rajasthan and Pun-
jab. According to his report, the vaccines,
both goat tissue vaccines and tissue cul-
ture vaccines supplied to Delhi Adminis-
tration by all the three sources did con-
form to the prescribed standards. In this
connection, I would draw the attention of
the hon. Minister to the serious allega-
tions against the IVRI for the last three
or four years. Should we rely on the
report of the IVRI? I would request
the hon. Minister kindly to see that the
vaccine which has already been sealed, is
verified through the reliable agencies
other than the IVRIL

MR. DEPUTY SPEAKER: The Minis-
ter has already mentioned i1n the reply
earlier. You are repeating “manv thines
from the same reply.

SHRI CHINTAMANI JENA: My sub-
mission is that we should not rely on the
report of the IVRI. I would request the
hon. Minister kindly to verify the gen-
viness of these vaccines through other re-
liable agencies.

Before concluding I would like to know
about the rehabilitation of the poor cattle
owners who lost their cattle which were
purchased by taking loans of some thou-
sand rupees. My hon. friend Mr. Lak-
kappa has already told about the rehabi-
Jitation of the loaner, and it should be
taken with utmost sincerity.

1 would request the hon. Minister to
take up the issue. with the Delhi Ad-
ministration and the concerned Ministries
including the Finance Ministry about
which my friend Mr. Bhagat has already
taken up. T would request the Minister
to kindly take up this issue and see that
these poor cattle owners are rehabilitated.

RAQO BIRENDRA SINGH: Sir, I have
taken note of all the suggestions given by
the hon. Member.

As the hon. Member knows, this is a
contagious disease. @ We shall draw the
attention of Delhi Administration to-
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wards the need for enforcing rules for

sanitation in these cattle colonies. This

is most important because it is necessary

that  diseased animals are seggregated,

pure water is supplied to healthy animals

and there 18 no overcrowding also of

cattle population in any particular area.

We shall look into all that through the

Delhi » Administration. The instructions

exist on how to print the monograph on

ampoules. They also have to provide a

slip with  every package giving all the

information about the date of manufac-

ture, the date of expiry and the type of

vaccine, etc. If there is any carelessness

in packing in any of the Institutes, we

shall again reiterate the instructions and -
we shall ensure that they are observed.

gl AT FHTA
A AW # TEE TAFE |
oft gvd ¥ §eETE F WuA ST
F1 FrE oA fFar & F ogw



325 Mileh Cattle PHALGUNA 26, 1903 (SAKA) death due to 326

substandard vaccine (CA)

Ht WAL FL QAT T g fF q¥ A
ot T ag & s+ g (Bleck-
sheep) qv godr st fgré & 4@
e fom @i 1 gefor wEA
TT 9T, SAF7 1T K gEmeT 2 &
TE | gar 7 g 5 e afaare
# TEEO FAer foiE 31 6K
fewész & & famzz @7 &
AGAT R B &dl 1 HIK 9
forere ot 1 & gAr F&
fedl #1 7T Wk feelt #1 S
w fear smg ?

ATSo dlo HTXo HTEo T 1881
¥ FET A TE Gt IR d4C
#@ & fag, ar fF fbfes qoc#
TRHA H T FF HIX AFGA #r
ferrea @ % | TEET T9E FAE

g, I9¥ 5 FAX TR X TT W
AT @Al & g W BT JrEv |

MR. DEPUTY SPEAKER: Do you

want a Committee of Parliament? You
have put all your quetsions. It is enough.
Now the Hon, Minister would reply.

S
|

~ o,

* 4
1344
A%y 4
;kﬂ»g:eww

DR. A. U. AZMI: T will mention only

the last point. 13
g v fag e o g
fagst 9w afeT

Tlo Yo To wIWHT : fafqeex awma
1 faesxr T 3T, AfFT FEOET @
FEFT M| ST FH @Y, g
™ W B :

T W T H 5 g9 &
Wma‘“wqu’lﬂ'ﬁﬁt
T a7 ogm oA ¥ e e
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[s1e To 7o mITHT]

irm%n‘aﬁtfm-rﬁﬁcnaa?

:‘lfbgz"

g TR VG - AT qeed A
aTd dl Jgr Tl g S uger @ m
I AT X gam ff ¥ 9FT g
AFE W @ FT g fF uw ax
qGEIX 934 & AR 5,000 FT R
AMEd 49 & feqmr § @ o9
T g fE oad ¥ 6 I FgT F
gie WY f& 5000 7@, 958 WW
g% & 92 958 T @ I+ fawmr
4 97 @ 96 #5000 A
ara faser agf a1t | FEETT 9¥ I
I SWET THER , TE AL W
T 81 @A e

wafugl # 997 J1g 11 g &Y
g & g, 5000  g& &, W
FHyTw W g€ & O W qw wwew
ma’r%r#rﬁg%ﬁrg f& #ta

F g qa1 AGY T )
fog =t suifeia ag | Fa
aAE e F fow fFar & =®
FETA-aIfaade #Y FRET Agy oY,
afer ag 9 @7 A€o0 dro Yo W0
F ogd oY, fred aw =T 9
T T W aF I9 O FT TFaw

10 d10 ATE0 & FATT |
fare amsr fadr 2 ag foe =0
g8 g g | foR & ag wger
O @O 9 Ag HyAr foreer #
W G 9 |

13.36 hrs.
MATTERS UNDER RULE 377

(i) Damage to standing rabi crops in
Madhya Pradesh by recent hailstorms.

SHRI MADHAVRAO SCINDIA
(Guna): This year rains in the months
of October and November, 1981, had

brightened the prospects of a good rabi
crop in Madhya Pradesh. According to
official estimates, the total value of av-
erage crop before hailstorms was expected
to be Rs. 11834.83 lakhs. Unfortunately,
on the 10th Janwary 1982, widespread
hailstorms occurred simultaneously in ten
districts. - The hailstorms and heavy rains
continued till the 4th February and as
many as 35 districts out of the total of 45
districts were affected due to the natural
calamity. The worst-affected  districts
where damage to the crop is more than
fifty per cent are Vidisha, Khargone, Bho-



